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(c) if not, the reasons for this long 
delay in submitting the report ?

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI A, A. RAHIM) : (a* 
Yes, Sir.

(b) Several recommendations have 
been made covering recruitment, training, 
staffing, promotion, inspection, use of 
office machines, language specialisations, 
publicity, property, entertainment, etc. 
These suggestions can be introduced only 
over a period of time.

(c) Does not arise.

Central Financial Assistance to M P.
Government for Sanitary Toilets in 

District Headquarters

4238. SHRI MADHAVRAO SCIN- 
DIA ; Will the Minisier of HOME 
AFFAIRS be pleased to state ;

(a) whether Government of Madhya 
Pradesh have approached the Union 
Government to extend the benefit of 50 
per cent financial assistance to five towns 
of the State instead of three os at present 
so that all the district headquarters of 
the State are freed of dry privies in the 
next fifteen years by tlieir conversion into 
sanitary toilets ; and

(b) if so, the reaction of Government 
in this regard ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : 
<a) and (b) The Government of India 
within the limited allocation under Cen-
trally sponsored Scheme for ‘Implementa-
tion of protection of Civil Rights Act' 
assisted Madhya Pradesh Government for 
pilot programme for literation of scaven-
gers by co iversion of existing dry privies 
into water borne ones so far in six towns 
or Raipur, Bilaspur and Shajapur during
1982 83 and Durg, Santna & Jabalpur 

during 1983-84 on receipt of comprehen-
sive proposals. The programme is at

various stages of completion in the selected 
towns of Madhya Pradesh. Additional 
proposals, if any, can be considered oa 
completion of the on going programme 
and availability of res Juries under the 
Scheme.

Meeting of lndo«?ak Jaint Cona.nUsion

*
4239. SHRt B V. DBS At :

SHRI CHCNTAMANl 
PANIGRAHI :

SHRI AMAR ROY- 
PRADHAN :

SHRI K„ OBUL REDDY •

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state ;

whether the Indo-Pakistan dialogue 
suffered a setback due to Punjab develop* 
ments and the recent hijacking of Indian 
Airlines plane which was directed to 
Lahore;

,(b) if so, whether Government had 
secured the postponement of the meeting 
of the foreign secretaries and the joint 
Commission ;

(c) if so, whether any final date for 
holding the talks has been fixed ;

(d) whether the attitude of Pakistan 
at present towards India, has not been 
helpful so far ; and

(e) whether no purpose of talks will be 
served even if continued later ?

THE MINISTER OF STATE W  
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI A A RAHIM) : (a) to
(e) Th« meeting of the Foreign Secre-
taries of India and Pakistan as well as 
th it of the India Pakistan Joint Com-
mission has been postponed till after 
September 1984. Exact dates will be 
fixed through mutual consultations at an 
appropriate time.
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The attitude of the Pakistan Govern-
ment to the recent developments in Punjab 
and the hijacking incident as reflected in 
their statements was objectionable. The 
coverage of the developments by Pakistan 
official media was distorted and provo-
cative.

Government, however, remain com-
mitted to the development of cordial 
and cooperative relations with Pakis-
tan.

Opeoing of Passport Offices in escb 
State

4240. SHRI MOHAN LAL PATEL : 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state :

(a) whether Government propose to 
establish passport office in the capitals of 
each S la te ; and

(b) if so, the time by which these are 
likely to be established ?

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI RAM NIWAS 
M1RDHA) : (a) and (b) At present there 
are 20 Passport Offices and 2 Passport 
Liaison Offices located in different regions 
of the country. These offices are serving 
the needs of the people adequately. 
There is no proposal presently for open-
ing of Passport Office in each state 
capital.

Number of Indians who have Obtained 
Poreign Nationality

4241. SHRI MOHAMMAD ASRAR 
AHMAD : Will the MINISTER OF 
EXTERNAL AEFAIRS be pleased to 
state :

(a) the number of Indians who mig-
rated to foreign countries during the last 
there years ;

(b) the number out of them who have 
obtained foreign nationality ; and

(c) the names of such countiies ?

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI RAM NIWAS MIRDHA) (a> to 
(c> Information is being cjllected
and will be laid on the Table of the 
House as soon as possible.
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